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EDUCATION DEPARTMENT

Notification
The 6th February. 1991

No. DPI-UT-S.l-1l(t4)91jSpl.-In exercise of the powers conferred by proviso TO articll.: 309 of
the Constimtion read with the Government of India, Ministry of Home Affairs, :Notif;catioll G. S. R­
Na, 3267, datcd the 1st November, 1966, the Administrator. Union Territory, Chandigarh ll1ak·~s the
following ruh:s, rer;ulating the method of recfuitment to Group-C posts' in lh.: Education Serv:ct'S
(School Cadre), namely :-

1. (i) Short title and commencement :-These rules may be called the Challdigarlt Educ,il ion
Service (School Cadre) (Group-C) ReclUitrnent Rules, 1991;

(ii) They shall come into force cn the date of their publication in the official gazette.
2. Application:
These rules shat!. apply to the'posts specified in Column 1 of the Schedule annexed to these

I rl';,ies.

TEJINDER ;KA UR,
Educativn Secret·ary.

Chandi!~'\'['h'Administ ration.
(125)l'r!C4: Re. 1.00

3, Tumber of posts, Cla:>sificatiou and ScaleS of Pay:-
'111e number of the said postS, their clasSification and (he sClles of pay thereof shall be dO;

:.;I)<;cifie.:' in Column 2 to 4 of the said Schedule.
• 4. Method,of Rel~ruitmcnt, Age limit aeld qualificatioas, etc. :-

'Che method of recruitment to the said posts. ag,,· limit, qualificatiun; and other "'a!ki'~:

connected there wilh shall be as specified in Column 5 to 13 of the said Schedule.
5. mSQUALlFICATION:-No person :-

«I) WllO has entered into or contracted a marriage with a l1e,rSOll having a ~pOl1se living
or

(h) who. having a spouse living, has entereel into Or contracted a marriage, with any
persons, ,shall be eligible for the appoi!llITlcnl to the said posts:

Provided that the Administrator, Union Tefl itory. Chandigarh may if satisfied that ,ucJ1
marriage is permissible under tbe personal Law applicable (0 ~u\.h persom aoe: DIller pally ie. the
r.1arriage :tJld there arc other grounds for so doing exempt any person [rom hI,; op.:rat;OIl of ihi$ rule.

6. Power to rc!:;~,:

Where the Administrator, Union Territory, Chc,ndigarh is of the opinion that it is nec"ssaryor
. expediant so to do, he may, by oreer. for rea~om 0 be recorded in writing, relax any of the pr·, vi­
·.sians of th~se rules in respect of any class or category of perSons.

7. Savjngs:-
Nothi·ng i n.these rUle3 shall effect reservations, relaxation of age limit and other concessions

required to be provided for Soheduled Castes/Scheduled Tribl:~ and E)(-servi~mall and other s ecii.d
catl'lgories of persons in accordance with the orders issued by the Central Government from rime to t illlC:
in this. re¥ard.
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RECRUITMENTR.ULES FOR GROUP (C) POSTS IN THE EDUCATIONAL

Name of
post

No. of Classifica-
posts tion

Scale of Pay 'Whc.ther
.selection
post or
non­
selection

Whether Age for direct
the :"-"neftt recru its
of added
years of
service
admissible
under rule
30 ofC.~.S
(Pension)
Rules, ·1972

Educationa land oth"!"
qualifications I·cqllicl.d fo)

direct recruits .

(J) (2) (3) (4) (5) (6) (6-A) . (7)

General Rs. J ,640-2,900
Central
Services
(Group 'C')

'.\I I

;

Desirnble :

Desirable:

3 year's expel ieece of tead,.
ins as TGT/PGT ID a

Registered Instituti<m
Note :-50 % condition will
not be applicable in the
case of candida tes pos ..
sessint: M. Phil/pb. D.
Degree.

Essential.
(i) Graduate, wilh mini-

mUID 45~ of marks from
a Recognised Univusity
with D. Ed/ BT Degree,
and

Essential:
(i) MA/M. Sc.IM. Com with

atleast 50% marks from
a recognised University.

(li) B.T./B. Ed.

(i) 5 year's tea chilJg ex-
peflence 10 the <;{Ise
of M.A./M.Sc. ana
M.Ed. in a rc<.:ogniscd
Secondary ScheH)I:

(ii) 6 year's teachill11 t>){.
jXrien<:e in lhe CaSe of M.•A./
M. Sc. and B. Ed. in a
recognised Secondary
School;

Upto 35 years
(RelaxabJe upt<1
40 years in case

of SC/~T. Govt.
Servants &

WOGlcn
Upto 45 years in
the caSe of
the case of
widoW5, ducr...
ted women

Yes .' ,Upto 35 years.
Relaxable upto
40 years in
case of SC/ST,
Go VI. Servants
and Women.
Relaxable upto
4 j years in the
case of widows.
deserted wo men

Yes

Non­
Selection

l,640-2,9W NOIl­
Selection

Rs.44 General
Central
Services

(Group C)

335

2 Head­
mnswrs/
Head­
mistresses

Lecturers
(PGTs)

(iii) 8 year's leaching ex-
perience in the case of
B.A./ B. Sc. and R. Ed.
in a recogniscdHigh/
Secondary Schcol;

(iv) 8 year's leaching ex-
perience in the case 01
DPEd. a.nd B.PEd. in a.
recognised Secondary
Sebeol

(v) 6 ¥citr's teaching eX­
penence in the case of
of lJ. A./B. Sc.• M. Ed in
a recogni~cd Secondary
School.

Nole :-The abo'/e teach­
ing experience should be as
a regular Master/Mistresltcr. G. T.)

Condition of 45 % re-
laxable in the case of Post
Graduates in the concerned
subject.

-_P----_._----------------------------------------------_.....:.-~

'-i-.--r--------------~---------------~=--,,--~.,.=---.-~
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Whether ag~

and Educational
Qaalifications
prescribed for
4irect recruits
will apply in the
case of
promotees

(8)

Period of
probation, if
any

(9)

Method of recruitment
whether by direct recruit­
ment or by promotion
or by deputation/
trahSfer and percentage
of vacancies to be filled
bY' vacious methods

(10)

In case of recruitment
by promotion/depu­
tation/transfer grades
from which promotion/
deputation/transfer to
be made

(ll)

If a D.P.C. exists,
What is its .
composition

(12)

Circu ms tances
in which UPSC
is to be con·
suited in
making
recruitments.

(13)

Not
applicable

Age :
Qua lification:

o 2 years in case (i) By direct recruit· 35 % 0) By promotion from
Yes of direct ment amoD!<st Masters/

recruits and (ii) By Promotion, Mistresses (TGTs)
one year in case failing which by direct :45 % Cadre with five years
of promotees recruitment regular Service in the 2.

(ifi) By transfer on 20% grade of TGT
deputation:

Yes
L. Secretacy

(Eudcation)­
Chairperson
Director, Public
Instruction (8chool)­
Member

(ii) By transfer Oll
deputation from
amongst persons
holding analogous
post all regular
basis in the State
of Punjab and
Haryana in the
ratio of 60 : 40

3. District Education
Officer, Chandigarh
Members

4. An Officer from
SC/ST to be
nominated by
the Administration­
Member

Age : No 2 years for
Qualification: Yes direct recruits

and on year
for promotees

(i) By Promotion failing 80~
which by direct
recruitment

(in By Transfer on 20 %
deputation

1. By Promotion from
amongst Masters!
Mistresses (TGTs)

with 8 year's regular
service in the grade

l. Yes Ditto Not
applicable

2. By transfer 011

deputation from
persons holding
analogous posts on
regular basis in the
States of Pu njab and
Haryana in the ratio
of 60 : 40.

-----------------~----------------------~--------~-----

- - - ----'-"----------- --------
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(I) (2) (3) (4) (5) (6) (6·A) (7)

Yes3. Masters/
. Mistresses

(T.G.Ts)

936 General Rs.1400·2600
Central
Service

(Group.C)

Nen- .
Selection

30 Years. Essential
(RelalCable

upto 40 years (i) For Science Master or
iJ! the case of Mistress (Non.Medical/
WJdo~, deser. Medical)
ted wIves; and RSc. with atleast 45~o
upt" 35 years marks, from a recognised
for SC/fIT & Univ~rsity with Physics,

Govt. Servants CheOllstryand Mathematics
and Women) and REd.

Or

B..Sc. with atleast 45% marks
WIth Zoology. Chemistry,
Botany and REd.

(ii) For Mathematics/Masters And
Mistresses

.... B:A./B.Sc. with atleast 45%
m~ks . from a recognised
UnIVerSIty WIth Mathematics

and REd.

(iii) For Social Studies Masters/
Mistresses.

RA. with atleast 45% marks
with subject combination as
approved by Govt. from time
to time and B.Ed.

(iv) For Physical Training Masten
(DPE)fYoga Instructors.

Graduate with atleast 45%
marks with training in ad­
vanced Physical Educ'ltion
Training Course or Diploma/
B.Ed. in Yoga.

(v) For Home Science
Mistresses :

B.Sc. (Home Science) with
atleast 45% marks from a
recognised University and

REd.

(vi) For Music Mastera/
Mistresses :

B.A. with atleast 45% marks
with Music & REd.

Desirable :-

3 Years experience of teach.
ing high/higher Sec. Classes
in a recognised serving
Institution.

B.A. Giani with O.T.
Certifictes/B.Ed. re­
congised by Chaodigarh
Administration

B.A. with 2 years Certi.
ficate/Diploma in
Drawing recongnised by
Chandigarh Administration.

For Punjabi Teacbers :(ii)

(i) 21-30 years f' Essential
Upper age- (i) For Drawing Teachers
limit is relaxa-li
bIe up to
35 Years in thc
case ofean·
dida tes belong
-ing to SCsi
fITs.
Women and
Govt. servants
and upto 40
years in case of

widows and
deserted Women

(iii) For Hindi Teachers

RA. prabhakar with O.T.
Certificate/REd. recognised
by Chandigarh Adminis­
tration.

YesGeneral Rs.1400·4O·1600 Non·
Central ·50·1 65D-EB-50- Selection
Services 1950·E13·2250-E13
(Group.'C') -50-2300-60·2600

4. Cbssica I 507
& Vcrnilcul.u·
Teach"rs

(
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Qualifi­
calions :

No

Yes

(9)

2 years for
direct

recruits and
one year in

case of
promotees,

(10)
----
(i) Direct recruitment

(ii) By promotion

(iii) By lransfer on
depu la tiOll.

60 %

: 20%

; lOy'

(J I)

By Promotion

(i) From amongst
PST teachers who
possess B.A./B,Sc,
degree with re­
quired subject
combina ticn.

(ii) B.T./B.E<!.
Transfer on
Deputation
from amongst persons
holding analogous
Posts on regular
basis in the State
of Punjab & Haryana
in the ratio of
60: 40

(12)

Do

(29

(13)

Not applicable

(li) By transfer on
doputlltion from amongst
persons holding analogous
posts on regular
basis in the Slate of
Punjab and Haryana in
the ratio of 60 : 40

Age :No
Qualifica­
tion: Yes

"

2 years in
case 0 f direct
recruils and
one year in

case of pro­
motees

(i) By direct recruitmcvt : E0% C:) By promotion from
amongst P.S,T. teachers

(ii) By Promotion 20,%
(iii) By transfer ('11 : 1.0%

deputation

Do Not applicable
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(iv) For Sanskrit Teachers :

B.A., Shastri with O.T'.
CertificatefB.Ed. recognised
by Chandigarh Administra·
tion.

OR

Qualifications equivalent
to B.A.with Punjabi, Hindi,
Sanskrit as Elective Subjects
with REd.

(v) For P.T.Is. :

B.A. with Dp. Ed. reo
eognised by Chandigarh
Administration.

5. Tabla
Instructor (15)

Gcneral
Con-trill Service

(Group 'C')

Rs. 1400-40- Non-Selection Yes
1600-50-1650-
EB-50-19So-
EB-5G-225G-EB
50--2300--60-2600

21-30 years Essential
Sangeet Rattan in Tabla or
Sangeet Visharad ir. Tabla

B. A. with Music in Tabla.

ri. \\'ork
[n:itruclDl'

(48) Dilto Ditto Not
applicable

Yes 21-,-0 Years Essential
(i) Electrical Gadgets :-
R Sc. with National Trade
Certificate/Electrical with
any other equivalent qualifi­
cation.

OR
B. Sc. with three years Diploma
in Electrical Engineering

OR

BadJelor of Electrical Engi·
nccriog from Regional College
ofEdnc:2tion. Ajmer, Bhopal,
Bbobaeobwar, M~re

Desinbk : Teacb." Train-
ing Dipk>=a from Regional
Con~ of Education/Teacher
TrnlotlJ8,. Institute.

(ii) Rad;o Me<:banics :
B. A. Recognised~Diploma
in Electrical Co mmunicatiOD
Engineering,~ Electronicsl
Tele-Co mmunication prefer­
able one year practical ex-

perience.

OR
B. A., Two years Certificate
from I.I,T. 1. with at least one
year practical experience in
Radio Mechanics/One Year
Training in CT.!.

(iii) Wood Works : n. A.,
followed by two years co urse
from I. T. I. preferenc" to those
who have bad one year further
course from C. T. I. or one year
practical experience.

';;:;urseryV· T~chers

914 G~neral

Central
Service
(Grnlll:' 'C')

Ditto

Rs. 1160--30--1380
EB-156G­
EB-4G-1800-­
EB--40-2040

Ditto

N.A.

Do

Yes

Yes

21-30 years

21-30 years

(7) Matriculation witb J.B.T.
Certificate recognised by
Chandigarb Administration.

(8) MatricuI~ Nursery
Teacher TralDlDg Certificate
recogoisett1iY Chandigat'h
Administration. """"---------
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(8)

Not applicable 2 years (i) By direct recruit- By Transfer on deputation No. Since the DOSl.S Not applicabl~
ment 80% from persons who hold at c fill .....:! direetiy ~nd

(ii) By transfer on analogous posts in the not by promotion,
deputation 20% Sates of Punjab and D,p.e. is nul required

Raryana in the ratio of
60; 40

Ditto 2 yeQrs Ditto Dillo Dit! Dillo

NOI applicable (i) By direct
recruitment ; 80%

(ii) By transf;:r on
deputation : 20 %

By transfer on deputation
from persons who hoi.:!
analogous posts io the
States of Punjab and
Racyana in the ratio of
60: 40

No. Since Ih,' p,'~lr. ~LA.
arc filJed directly {:nf~

not by promotion.
D.P.C. :s not required

Ditto Ditro Ditto Ditto Ditto Ditto

----------_._-----.
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